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Scheduled Castes In Delhi
10*7. Shri B. C. Prodhan: Will the 

Minister of Home Affairs be pleased 
to state:

(a) the total number of families 
staying in tents in Delhi; and

(b) how many of them are sche­
duled caste families?

The Minister of Home Affairs 
(Pandit G. B. Pant): (a) Approxi­
mately 30*000 families are staying in 
huts and other temporary shelters

(b) About 20,000.

Scheduled Tribes in Orissa
1038. Shri B. C. Prodhan: Will the 

Minister of Home Affairs be pleased 
to state:

(a) the amount allotted to Orissa 
State tor the construction of residential 
accommodation for scheduled tnbes 
during the year 1957-58; and

(b) the number of houses con­
structed?

The Deputy Minister of Home Affairs 
(Shrimati Alva): (a) A sum of Rs. 6.00 
lakhs under the Central sector and 
Rs. 2.00 lakhs under the State sector 
was allotted to Orissa State for the 
construction of residential accommo­
dation for Scheduled tribes during 
lMf-88.

(b) So far 132 hutments under the 
State sector and 275 under the Central 
sector have been constructed, and 219 
hutments under the State sector and 
499 UOder the Central sector are under 
construction.

Aidiram Schools in Orissa.
US). Shri B. G. Prodhan: Will the 

Jfinl*)er of Bom* ^ffain be pleased 
to stale the grant made by the Central 
CMWfemmfetit during Ihe ytkt 1957-58

for the establishment pf. Aahram 
schools in Orissa State for the benefit 
of tribal children?

The Deputy Minister of Home Affairs 
(Shrimati Alva): During 1957-58 the 
Orissa Government were sanctioned a 
sum of Rs. 3,58,500 under State Sector 
and Rs. 23,000 under Central Sector 
for the establishment of Ashram 
schools in Orissa State for the benefit 
of tribal children.
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A n n u a l R e p o r t  o f  In d u s t r ia l 
F in a n ce  C o r p o r a t io n

The Deputy MVnVster of TOntem* 
(Shri B. R. Bhagat): I beg to lay on 
the Table, under sub-section (3) of 
section 35 of the Industrial Finance 
Corporation Act, 1948, a copy of the 
Annual Report of the Board of Direc­
tors of the Industrial Finance Corpo­
ration of India for the year ended 301b 
June, 1958, along with a statement 
showing the assets and liabilities and 
Profit and Loss Account of the Corpo­
ration for the year. [Placed in 
Library, See No. LT-1081/58]

*
A m e n d m e n t  t o  M in in g  L e a se s  (M o d i­

f ic a t io n  o f  T e r m s )  R u le s

The Minister of Steel, Mines aad 
fuel (Sardar Swaran Singh): I beg
to lay on the Table, under sub-section
(1) of section 28 of the Mines and 
Minerals (Regulation and Develop­
ment) Act, 1957, a copy of Notifica­
tion No. GSR 1080 dated the 15th 
November, 1958 making certain fur­
ther amendment to the Mining Leases 
(Modification of Terms) Rules, 1956. 
[Placed in Library, See No. LT-10fe2/ 
58].

A m en d m en ts  t o  C e n t r a l B i ™  
R ules

Shri B. K, Bhagat: I beg to lay oo 
the Table, under sectien 38  of Ifet- 
Central Excises and Salt Act, 1944,'*’ 
copy of each of the follofering N




